Filing under clause (d) of sub-regulation (5) of regulation 31 of the IBBI (Liquidation Process) Regulations, 2016

MONNET POWER COMPANY LIMITED (IN LIQUIDATION)

Liquidation Commencement date : October 23, 2019
Detais of claimes reccived Details of claimes admitted Arsoum ofary
. et Amount of Amount of laim | Amount of claim .
SNo Category of Stakeholder Claim Identification Number e of receint — Amount Nt of e admeed Amount covered by lin or | Whetherlen / atachment removed?) Amount covered by share in toul amount of | contigent clajms | ™2tal dues that rected eati Remarks if any
. i ‘ of cim admiteed atue of clim adritt attachmens pending disporal (Ves/Noy - clim admited may be set off
BHEL filed a clim smouning o INR 20,76,35,57,937)- on 27th Deccmber 2019, A lis of the
sakcholders was ssucd wehercin the admitted amovnt against BHELs total csim was reflcted as
211,61,777,840. Harler chim was caleulated on the United States Dollr exchange rate prevalent at
he time of Corporare ins instead of liuidation
1 harat Heavy Electricals Limitec 27-Dec-19 20,78,38,57,937 12,68,79,18,101 | Trade Payables - 8,09,59,39,836 o Y a
Bharat Heavy Flectials Limited E 140 commencement date, . 23rd October 2019, Horvever, e have amended the admiteed amount in
terms ofthe United States Dolar exchange rate prevalent on the dat of commencement of
Jiquidaton process and the updted acmitted smornt against BHEL' total chimis nows
R1268,79,18,10140/-,
“The amount climed by the operational credior was INR 41,63,899/- The amount admiteed caier
was INR 25,76,452/ which was admitted on the basis of balance i the books of account of the
Monnet Power Company Limited. But lter on, ddional documents were received from the
oxco Logistics India Private Limitc 41635899 63899 | Trade Payables E 005% . . s .
2 |Boxco Logisics India Prvate Limicd 105899 163899 | Trade Payabl 0005 climant which included a sttlement sheet signed off by an employee of Monnet Povwer Company
Limited which stated that the outstanding amount due is INR 41,63,899/-. Therefore, the eviscd
i to be admitted is INR 41,6389/
06-Dec-19
B Private Limited 25Dec19 10606668 52704299 | Trade Payables N Qo 90256 ,
. Adequate documents substantiting the chaim submitted by has ot being submitted by along with
4| Monner Ispat & Enerpy Limite 5.24,68,536 - | Toade Payables ~na 0000 8266853 E " :
Monnet Ispa & Energy Limited 27.Dec 19 ", 00 2 the chim form and herice currently the claim is not admitte
o . Adequate documents substantiating the cliim submitted by has nor being submited by along with
ace Enterpriss Private Limite 0723, < | Trade Payables - 000 072317 E ”
5 [P Pverpries Prve Limied 27.Decty 15T Trde Payabl o 15072317 thir lim form and hence currently the climis not admiced
[ Sarens Heavy Lif India Puc Lid 04506 [ Trade Payables g G000 00506 -
Pover Grid Corporation of India Limited had vide Form C datd 31 July 2020 had filed a chim of
INR 875 Crore, for payment of Relinquishment Charges due from Monnet Powr
Limited. The same was in full accepted by the Liguiditor. At the time of filing of ti
PowerGrid Corporaton Limited was notificd as the Central Transmission Uity ('CTU" under
' Scetion 38 o the Electriciy Act, 2003, However, he Ministy of Power vide notiicadon datcd 09
7 | Centra Transmission Ui of India 25Jun21 §75.00000 8750000 | Trade Payables - . . . . the Minisry d
Conal T Uy of Inds ) B March 2021, has notiied Central Transmission Uity of India Limited as CTU with cffcet from 01
Aprl 2021, In view of the forgoing notifcaion,the chims pertining to Power Grid Corporation of
India Limited and Central Transmision Uiy of India Limited has been bifurcated and Central
Transenisson Uity of India Limited s fled the revisd clim towards ovtstanding ducs of
Relinquishment Chargs of INR 8.75 Cror, in plac of Powcer Grid Corporation of India Limited.
8| Power Grid Comporation of India Limited —oCs 5 Jun 2l 6006116 5062400 | Trde Payables N ®a716 -
9 [indure Privre Limited MPCL_OC_9 08 e 20 5.40.20,00,000 | Toade Payables ERET) 502400000 -
AT ELTAR T5,82,55,82,038




